IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-08-2022
Date : 06.08.2022
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5025 loos 19112/ [PRADEEP  |C.O. NO. S o= o= Noo
2022  |BAG 15
31)
(Se
61356/ (06.08. ?gégi/ I . EgURT Order Dtd. at
2022 (022 : * |2022-08-04 No-
2022 15
31)
_ (Se
61357/ |06.08. ?gii;/ P. K. . ESURT Order Dtd. at
2022 (022 MALLICK : © |2022-08-04 No-
2022 15
31)
(Se
WP (C) - COURT
61358/ (06.08. Order Dtd. at
2022 (022 18325/ 1B K SWAIN |C.O. WNO. )0, 5 g 04 No-
2022 15
31)
_ (Se
61359/ [06.08. ?gégé/ s x. marlc ;gURT Order Dtd. at
2022 (022 - R : © 12022-08-03 No-
2022 15
31)
WP (C) - COURT (Se
61360/ |06.08.2 | /o )" [DEBENDRA | o Order Dtd. at
2022 (022 BEHERA : © 12022-08-03 No-
2022 15
31)
_ (Se
61361/ |06.08. ?S;gz/ s. p. - ;gURT Order Dtd. at
2022|022 SAHOO ‘ © 12022-08-03 No-
2022 15
31)
(Se
WP (C) - COURT
61362/ 106.08.2 1o 0" | oo | ol mg. |order Dtd. at
2022 (022 2022-08-03 No-
2022 15
31)
CONTC- COURT (Se
61363/ |06.08.2 |, /o2~ ANIL KUMAR | o Order Dtd. at
2022 (022 DAS : © 12022-08-03 No-
022 15
31)
61364/ |06.08. Zgg% MADHABANAN | EgURT Order Dtd. ;ie
2022 (022 DA MOHANTY |=° © 12022-08-03
022 15 No-




[ 31)
CONTC- COURT (Se
25161365/ [06.08. 4716/2 DEBENDRA c NO Order Dtd. at
9 2022 |o22 BEHERA : : 2022-09-26 No-
022 15
31)
N CONTC- COURT (Se
26 |61366/ |06.08. 47202 DEBENDRA c NO Order Dtd. at
0 2022 o022 BEHERA . . 2022-09-26 No-
022 15
31)
M CONTC- |MR COURT (Se
26161367/ 106.08. . Order Dtd. at
" looas loss 4513/2 |SATYAJIT |C.0. NO. 0990721 e
022 SAMAL 15
31)
N CONTC- COURT (Se
26161368/ [06.08. 47042 BHARAT c NO Order Dtd. at
2 2022 022 BEHERA : : 2022-08-03 No-
022 15
31)
N CONTC- COURT (Se
2661369/ 06.08.2 o~ [BHARAT . . Order Dtd. at
3 2022|022 BEHERA : : 2022-08-03 No-
022 15
31)
- CONTC- COURT (Se
2661370/ |06.08. 46542 R. C. c NO Order Dtd. at
4 |2022 o022 MUDULT : : 2022-08-03 No-
022 15
31)
[ (Se
26 61371/ |06.08. ?géié/ b k. JENAlC ;gURT Order Dtd. at
5 2022  |o22 - B : : 2022-08-03 No-
2022 15
31)
- WP (C) - COURT writT | (5
2661372/ |06.08. 1452 /2 M. R. c NO Order Dtd. BRANC at
6 2022 |o022 ROUTRAY : : 2016-04-04 No-
016 15 H-9
49)
[ ABLAPL COURT (se
26 61373/ 106.08.2 |- R. R. . N0, o |order Dtd. at
7 12022  |022 1322/2 [NAYAK U lorp | [2022-08-03 No-
022 49)
[ WPC (OA (se
26161374/ (06.08.2 |)- M. R. . ESURg Order Dtd. at
8 2022 |022 1731/2 ROUTRAY Ly [2022-08-03 No-
019 49)
[ WPC (OA (se
2661375/ [06.08.2 |)— M. R. . ESURg Order Dtd. at
9 2022 |o022 1731/2 ROUTRAY U lorp | [2022-08-03 No-
019 49)
N FAO- (Se
2761376/ 06.08.2 |,5~  [HAREKRUSHN || COURT |Order Dtd. at
0 2022 o022 A DASH 2+ INo. 9 |2022-06-28 No-
11
49)
27061377/ [06.08.2 |WPC (OA [ARUN KUMAR - COURT |Order Dtd. (se
1 2022  |o22 c)- JATT ¥+ No. 2022-08-02 at




[ 4030/2 15 No-

016 49)

[ WPC (OA (Se

27161378/ |06.08.2 |C)- SUMITRA c ;gURT Order Dtd. at

2 12022 022 1534/2 |PATTNAIK s 2022-08-02 No-

016 49)

[ WPC (OA (se

2761379/ [06.08.2 |)- M. R. c o, hol%F lorder prd, at

3 2022 022 449/20 [ROUTRAY : : 2022-08-03 No-
15

19 49)

[ WPC (OA (se

27161380/ (06.08.2 |)- M. R. . EgURT Order Dtd. at

4 2022 022 1733/2 |ROUTRAY s 2022-08-03 No-

019 49)

[ WPC (OA (se

27 161381/ (06.08.2 |)- M. R. . ESURT Order Dtd. at

5 2022 022 1733/2 |ROUTRAY il 2022-08-03 No-

019 49)

N WPC (OA (Se

27161382/ |06.08.2 |)- M. R. . ESURT Order Dtd. at

6 2022|022 1732/2 |ROUTRAY e 2022-08-03 No-

019 49)

[ WPC (OA (se

27 161383/ (06.08.2 |)- M. R. . ESURT Order Dtd. at

7 2022 o022 1732/2 |ROUTRAY s 2022-08-03 No-

019 49)

N WPC (OA (Se

27161384/ |06.08.2 |)- M. R. . ESURT Order Dtd. at

8 |2022  |022 1732/2 |ROUTRAY s 2022-08-03 No-

019 49)

[ WPC (OA (se

27161385/ (06.08.2 |)- DEBENDRA |, ;gURT Order Dtd. at

9 2022 022 1555/2 |BEHERA s 2022-08-02 No-

016 49)

N WP (C) - COURT (se

28161386/ (06.08.2 10350/ BALARAM c NO Order Dtd. at

0 2022  |022 STNGH : : 2022-08-04 No-
2017 15

49)

T W (C) - CHIEF (se

28 61387/ |06.08.2 | oo [PRASANT . JUSTI |Order Dtd. at

1 2022|022 o1 | [KUMAR JENA “°°° ICE'S  |2022-08-04 No-

COURT 49)

_' ABLAPL (se

28161388/ |06.08.2 |- M. R. c COURT |Order Dtd. at

2 12022 022 3380/2 |SAHOO Y- Ino. 1 |2022-08-05 No-

021 49)

[ ABLAPL (se

28161389/ [06.08.2 |- ﬁigﬁiN . COURT |Order Dtd. at

3 2022 022 3355/2 | {anon Y- Ino. 1 |2022-08-05 No-

021 49)

128 [61390/ [06.08.2 |[ABLAPL [MADAN DAS [C.O. [COURT [order Dtd. [(se




12022

022 - NO. 1 |2022-08-04 at
8805/2 No-
021 49)
ABLAPL (Se
61391/ |06.08. - NIRANJAN C COURT |Order Dtd. at
2022|022 10216/ |SAHOO O INo. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61392/ [06.08.2 |- COURT |Order Dtd. at
2022|022 10196/ B+ SRHOO €0 lyq "1 15022-08-05 No-
2021 49)
ABLAPL (Se
61393/ |06.08. - H.N.MOHAPA C COURT |Order Dtd. at
2022|022 10193/ |TRA O No. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61394/ |06.08. - BALARAM c COURT |Order Dtd. at
2022|022 10038/ |SINGH O+ INo. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61395/ |06.08.2 |- A. K. . COURT |Order Dtd. at
2022|022 9050/2 MOHANTY O+ INo. 1 12022-08-04 No-
021 49)
ABLAPL (Se
61396/ [06.08.2 |- COURT |Order Dtd. at
2022|022 10221, (SARAT DASHIC.O. |yq " 15022-08-05 No-
2021 49)
ABLAPL (Se
61397/ |06.08. - B. DAS c COURT |Order Dtd. at
2022|022 10236/ [°° O« INo. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61398/ [06.08.2 |- ;ﬁﬂigSH . COURT |Order Dtd. at
2022|022 10240/ |1 FES O+ INo. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61399/ |06.08.2 |- H. K. . COURT |Order Dtd. at
2022|022 10247/ |PATRA O No. 1 12022-08-05 No-
2021 49)
ABLAPL (Se
61400/ |06.08. - PRAKASH c COURT |Order Dtd. at
2022|022 10254/ kuMaR JENA [©°0° NO. 1 |2022-08-05 No-
2021 49)
ABLAPL (Se
61401/ |06.08.2 |- EiﬁiiP . ESURg Order Dtd. at
2022|022 8739/2 L2022 O 1y © [2022-08-01 No-
022 49)
ABLAPL (Se
61402/ |06.08.2 |- Eéiﬁ; . COURT |Order Dtd. at
2022 022 10257/ |50 O« INo. 1 12022-08-05 No-
2021 49)




ABLAPL (Se
61403/ |06.08. - GANESH c COURT |Order Dtd. at
2022|022 10267/ |SAHOO ‘Y- INo. 1 |2022-08-05 No-
2021 49)
ABLAPL (Se
61404/ |06.08. - L. RAY c COURT |Order Dtd. at
2022|022 10274/ Y- Ino. 1 |2022-08-05 No-
2021 49)
ABLAPL (Se
61405/ |06.08. - B. DAS c COURT |Order Dtd. at
2022  |022 10276/ |°° ‘Y- INo. 1 |2022-08-05 No-
2021 49)
ABLAPL (Se
61406/ [06.08.2 |- HAREKRUSHN | COURT |Order Dtd. at
2022  |022 10274/ |A DASH Y- INo. 1 |2022-08-05 No-
2021 49)
ABLAPL (Se
61407/ |06.08.2 |- ﬁigﬁiN . COURT |Order Dtd. at
2022  |022 10284/ |00 ‘Y- INo. 1 |2022-08-05 No-
2021 49)
MATA- COURT FIRST |(°€
61408/ |06.08. 102/20 SESHADEV c NO Order Dtd. APPEA at
2022|022 BISWAL : : 2022-08-03 No-
14 22 L
5)
MATA- COURT FIRST |(°€
61409/ 06.08.2 |/'o"°  |ARUN KUMAR |, o Order Dtd. appaa |2
2022  |022 JATT : : 2022-08-03 No-
14 22 L
5)
WRIT
BRANC | (Se
61410/ [06.08. gg??g; PITABAS |, COURT |Order Dtd. ?DIVI ;z_
2022|022 ) NAYAK NO. 1 |2022-08-12 ston |20
BENCH |)
-3)
(Se
61411/ 06.08. gi??g; A. K. . COURT |Order Dtd. ;z_
2022|022 MISHRA Y- INo. 1 [2022-08-04
2 120
)
(Se
61412/ |06.08. gi?gg; PRASANJTT |, COURT |Order Dtd. ;z_
2022|022 BEHERA Y+ INo. 1 [2022-08-04
2 120
)
WRIT
BRANC | (Se
61413/ |06.08.2 ["FCRL™ Iy N MoHAPA COURT |5 der Dtd. H at
2022  |022 82/202 |npn C.0. NO. 2 )45 0g-17 (DIVI No-
1 OLD STON [112

BENCH




(Se

61414/ |06.08. ?gég;; MADHABANAN |, ESURT Order Dtd. ;z_
2022 1022 2025 | |DA MOHANTY ls 2022-08-04 0o
)
(Se
61415/ 06.08.2 [g217)" Is.c. GENE Order Dtd. o
2022 1022 P SUNADARA  |RAL 2022-05-13 0y
)
(Se
WPC (OA
61416/ [06.08.2 |)- DEBENDRA |, EgURT Order Dtd. ;z_
2022 1022 1796/2 [BEHERA el 2022-08-04
15 112
016
)
MISC. |(Se
61417/ |06.08. ??5202 SARAT ¢ o EgURT Order Dtd. APPEA |at
2022 1022 ) SWATN s 2022-08-04 L No-
SEC.  |7)
WP (C) - COURT (se
61418/ |06.08. 19638/ BALARAM c.o. Ivo Order Dtd. at
2022 1022 STNGH 0. NO- 2022-08-05 No-
2022 24
7)
(Se
61419/ |06.08. ??3202 s. K. c o ESURT Order Dtd. at
2022 (022 SAHOO e 2022-08-04 No-
0 25
7)
WP (C) - COURT (se
61420/ |06.08. 19641/ BALARAM c.o. Ivo Order Dtd. at
2022 1022 STNGH e 2022-08-05 No-
2022 25 i
(Se
61421/ |06.08. 522/20 o . pas le.o ;gURT Order Dtd. at
2022 1022 - 0. NO- 2022-08-04 No-
22 23
7)
_ (Se
61422/ 06.08. 5?2/20 SARAT <o ;gURT Order Dtd. at
2022 1022 SWATN o 2022-08-04 No-
22 23
7)
(Se
61423/ [06.08. 523202 P. K. c o ESURT Order Dtd. at
2022 1022 PARTDA el 2022-08-04 No-
2 23
7)
(Se
61424/ |06.08. 523202 S. K. c.0 ESURT Order Dtd. at
2022|022 SAHOO O YO 2022-08-04 No-
2 23
7)
SECON | (se
61425/ [06.08. gg?/zo p. C. c o ESURT Order Dtd. D at
2022 1022 MOHANTY ] 2022-08-05 APPEA |No-
14 25 5 7




MISC. |(Se
61426/ [06.08.2 [F2O PRAFULLA COURT |5rder Dtd. APPEA |at
2022 (022 493/20 JCH. €-0- MO 12022-08-30 L No-
03 MOHANTY 15 sec.  |5)
ABLAPL (Se
61427/ |06.08.2 |- gﬁﬂ;g . ;gURT Order Dtd. at
2022|022 4809/2 | S - 2022-08-05 No-
020 5)
ABLAPL (Se
61428/ 106.08. - SAMIR c EgURT Order Dtd. at
2022|022 31/202 |BARIK : : 2022-08-04 No-
25
1 5)
(Se
MACA-
61429/ |06.08. 1092/2 PRASANJIT c COURT |Order Dtd. at
2022  |022 BEHERA Y- INo. 1 |2022-08-04 No-
018
5)
(Se
61430/ |06.08. ?ﬁgé/z B. R. . COURT |Order Dtd. at
2022  |022 SENAPATI ‘Y- INo. 1 [2022-08-04 No-
018
5)
_ (Se
61431/ |06.08. g???oz s. K. . ESURT Order Dtd. at
2022  |022 SAHOO . . 2022-08-04 No-
2 23
5)
MACA- COURT (se
61432/ 06.08.2 |57 |SARAT . o Order Dtd. at
2022  |022 SWAIN : : 2022-08-04 No-
2 23
5)
MACA- COURT (se
61433/ |06.08. 12/202 SARAT c NO Order Dtd. at
2022|022 SWAIN : : 2022-08-04 No-
0 25
5)
(Se
61434/ 06.08. ?25202 s. K. . ;gURT Order Dtd. at
2022  |022 SAHOO : : 2022-08-04 No-
0 25
5)
_ (Se
61435/ [06.08. ¥§3§02 5. K. - ;gURT Order Dtd. at
2022 |022 SAHOO : : 2022-08-04 No-
0 25
5)
MACA- COURT (se
61436/ |06.08. 13/202 SARAT c NO Order Dtd. at
2022|022 SWATN : : 2022-08-04 No-
0 25
5)
BLAPL- |PARTHA COURT (Se
61437/ |06.08. 4334/2 |SARATHT c NG Order Dtd. at
2022|022 022 as 03 2022-08-04 E?_
61438/ |06.0g.p |PLAPL= [M/S.ACHYUT COURT [ .~ (Se
2022 022 4334/2 |ANANDA C. NO. 5022-08-04 at
021 PATTANATK 23 No-




|| | 5)

FAO- (Se

3361439/ 06.08.2 | /)" |SUBHALAXMI DR Order Dtd. at

3 2022 o022 s RANA (J) 2022-08-03 No-

5)

FAO- (se

33161440/ |06.08. 662/20 R. K. DR Order Dtd. at

4 2022 o022 i DEHURY (J) 2022-08-03 No-

5)

- ~ MISC. |(Se

331|61441/ |06.08. Z‘Z‘C/)ZOZ S. K. EgURT Order Dtd. APPEA |at

5 2022  |022 ) SAHOO o3 2022-09-08 L No-

SEC. 2)

N MISC. |(Se

33161442/ |06.08. gg\g/zo A. K. ESURT Order Dtd. APPEA |at

6 2022 |o22 - BARIK 0y 2022-09-20 L No-

SEC. |9)

N MACA- COURT (se

33161443/ |06.08.2 70270 [P, K. . Order Dtd. at

7 2022 o022 PARTIDA . 2022-08-04 No-
19 24

9)

[ ~ (se

3361444/ |06.08. f@g?zo b % LENEA ESURT Order Dtd. at

8 2022 o022 R : 2022-08-04 No-
19 24

9)

N MACA- COURT (se

3361445/ 06.08.2 |, *"  IDURGA o Order Dtd. at

9 2022 o022 CHARAN DEY : 2022-08-04 No-
21 23

9)

[ ~ (se

34 61446/ |06.08. nggz?zo  saroo ;gURT Order Dtd. at

0 2022 |o22 : : 2022-08-04 No-
21 23

9)

[ ABLAPL (se

34 (61447/ |06.08.2 |- & bas ;gURg Order Dtd. at

1 2022 o022 5733/2 [°° oLp  [2022-06-13 No-

022 9)

- BLAPL- COURT (se

34161448/ |06.08. 6633/2 |B. DAS NO. 3 Order Dtd. at

2 2022 022 095 oLy [2022-08-01 No-

9)

T RVWPET (se

34 61449/ [06.08.2 |- s. K. ESURT Order Dtd. at

3 2022 o022 160/20 [NAYAK : 2022-08-05 No-
25

22 9)

- WP (C) - COURT wriT | (5

34 161450/ |06.08. 26393/ ABINASH NO. 3 Order Dtd. BRANC at

4 2022 o022 019 | |SUNDARAY oLp | |2022-08-26 oog  |No-

41)

34 [61451/ [06.08.2 |[wP(C)- [DR. COURT |Order Dtd. (se

5 2022 |o22 18167/ |STMANCHALL NO. 2022-08-05 at




2022 |a RANJIT 25 No-
41)
(Se
61452/ 106.08. ?gégé/ A. K. ;gURT Order Dtd. at
2022 1022 BEHERA : 2022-08-05 No-
2022 25
41)
WP (C) - COURT wrrr | (5@
61453/ |06.08. Order Dtd. at
2022 022 6384/2 |ANIL SAHOO NO. 5022-08-22 BRANC |~
021 22 H-3
11)
WP (C) - COURT wriT | (€
61454/ 106.08. 36051/ |B. K. PATT NO Order Dtd. BRANC at
2022 1022 - R : 2022-08-22 No-
2021 25 H-4
37)
TRPCRL (Se
61455/ [06.08.2 |- ASHUTOSH ESURT Order Dtd. at
2022|022 37/202 [MOHANTY . 2022-08-04 No-
11
2 37)
RVWPET CHIEF (Se
61456/ |06.08.2 |- A. K. JUSTI |Order Dtd. at
2022|022 149/20 |BEHERA CE'S 2022-08-03 No-
22 COURT 37)
WP (C) CHIEF (Se
61457/ |06.08. 9011/2 BASUDEV JUSTI |Order Dtd. at
2022 1022 015 BARIK CE'S |2022-08-03 No-
COURT 37)
WP (C) CHIEF (Se
61458/ (06.08. JUSTI |Order Dtd. at
2022|022 23338/ K.C.MAJHI CE'S |2022-08-05 No-
COURT 37)
WRIT
BRANC | (Se
CHIEF
61459/ |06.08.2 |"E(C)~ |TAPAN JUSTI |Order Dtd. i at
2022 |022 18440/ KUMAR CE'S 12022-09-07 (DIVI No=
2022  |NAYAK COURT STON [121
BENCH |)
-3)
(Se
CHIEF
61460/ [06.08.2 WE(C)~ |JYOTI JUSTT |Order Dtd. at
139/20 |RANAJN No-
2022 1022 0 CAHOO CE'S 2022-08-03 o1
COURT |
W (C) - CHIEF ;ie
61461/ [06.08. JUSTI |Order Dtd.
2022|022 ;éf;l/ M. PAGAL CE'S [2022-08-03 T;l
COURT )
WP (C) - CHIEF éie
61462/ 06.08.2 |,2 =) [B. C. JUSTI |Order Dtd. e
2022|022 00 PANDA CE'S 2022-08-04 1on

COURT




WRIT

e 0
61463/ [06.08.2 17 717 | o JUSTI |order Dtd. DIvI -
2022|022 CE'S [2022-08-04
2021 e SION |102
BENCH |)
)
(Se
61464/ |06.08. ?gégé; BIKRAM ESURT Order Dtd. ;z_
2022|022 2oa”/ [BEHERA > 2022-08-04 e
)
(Se
61465/ [06.08.2 "¢ (C)~ [UJIWAL COURT |5rder Dtd. at
009 loas 17560/ PRADEEP NO. oo et 0s No-
2012  |BAG 22 102
)
WRIT
WP (C) - CHIEE ERANC a(f,e
61466/ |06.08.2 |0 01T | e JUSTI |order Dtd. D1V -
2022|022 CE'S [2022-08-04
2021 e SION |102
BENCH |)
)
(Se
61467/ 06.08.2 121017 8. B. COURT lorder Drd. o
2022|022 20230 maLLick s 2022-08-04 e
)
(Se
CHIEF
61468/ [06.08.2 " (C)~ |TAPAN JUSTI |Order Dtd. at
2022|022 28140/ \KUMAR CE'S |2022-08-04 No~
2
2020  |NAYAK e 30
(Se
61469/ [06.08.2 ["E(C)- COURT |5 der Dtd. at
02s 022 16871/ |A.K.JATI NO.  oooo e oa No-
2022 22 102
)
WP (C) - CRIEF gie
61470/ |06.08. JUSTI |Order Dtd.
2022|022 22225/ U.P.BAG CE'S 12022-08-04 T82
COURT )
WP (C) - CHIEF gie
61471/ |06.08. JUSTI |order Dtd.
2022|022 3225/2 T.K.NAYAK CE'S 12022-08-04 T82
COURT )
WP (C) - CHIEF (Se
61472/ 106.08. JUSTI |Order Dtd. at
2022|022 81@7/2 S.BISWAL CE'S 12022-08-04 No-
COURT 102




W (C) - CHIEF ;ie
36 61473/ [06.08.2 JUSTI |order Dtd.
7 2022  |022 14235/ |J.PRADEAN [C-0 lenrs 12022-08-04 e
COURT )
WP (C) - CHIEF ;ie
36161474/ 106.08.2 JUSTI |Order Dtd.
8 12022  |022 23235/ J.PRADHAN [C.0. opvg 15022-08-04 ng
COURT )
W (C) - CHIEF a(lie
3661475/ (06.08.2 | 00" |n.N.MOHAPA | |JUSTI |Order Dtd. e
9 |2022 022 2on1 | |TRA O leg's  |2022-08-04 e
COURT )
— CHIEF ;ie
3761476/ |06.08.2 JUSTI |order Dtd.
0 2022 |022 2338/2 K.C.BEHERA IC.0- |pis |2022-08-04 ng
COURT )
— CHIEF ;ie
3761477/ |06.08.2 JUSTI |order Dtd.
1 2022|022 3338/2 M.K.RATH - 1C.0- lopvg 12022-08-04 ng
COURT )
T (Se
CRLREV
3761478/ [06.08.2 |- H. K. GENE e e e o
2 |2022 o022 740/20 |PATRA RAL :
17 21Misc.case, |0 102
)
(Se
WP (C) - at
3761479/ |06.08.2 GENE Order Dtd.
5792/2 [N MISHRA No-
3 2022 |o22 s RAL 2022-03-07 0
)
[ (Se
WP (C) - at
37 61480/ [06.08.2 GENE Order Dtd.
17448/ |S P SAHOO No-
4 2022 022 So1a RAL 2022-07-19 o0
)
(Se
37|61481/ [06.08.2 EURELC L  le ol o |order pta. e
5 2022 022 oo » 2022-08-05 e
)
(Se
WP (C) - at
37 61482/ |06.08.2 COURT |Order Dtd.
38333/ |[N. ROUT c.0. No-
6 12022 022 ool NO. 3 |2022-08-03 Lo
)
137 [61483/ [06.08.2 |[ABLAPL [DILLIP |C.0. |COURT |Order Dtd. (Se




N

12022

022 - SAMAL NO. 1 |2022-07-27 at
7693/2 No-
021 102
)
(Se
61484/ [06.08.2 [N (C)— |AMIYA COURT 1 Ger Dtd. at
2029 loas 3415/2 [KUMAR c.o. No. 2 |0 s No-
020 SWAIN OLD 102
)
(Se
61485/ |06.08.2 |5 200 lmtvansay |, (20U lorder Dra. o
2022|022 o KUMAR BHOL oo 2 12022-08-05 e
)
(Se
61486/ [06.08.2 [So0700 c o, o XE lorder prd, o
2022|022 o 0 2022-08-05 e
)
(Se
61487/ |06.08. 25253; & bas . ESURT Order Dtd. EZ—
2022|022 o 0 2022-08-05 e
)
(Se
61488/ |06.08.2 |[CLAPL- [UNMESH COURT |5 rder Dtd. at
2025 022 3842/2 |CHANDRA  [C.0. [NO. 2 |, o8F J7o. No-
022 JENA OLD 102
)
(Se
61489/ [06.08.2 [PLAPL— |PARTHA COURT |5 der Dtd. at
voaa loss 5061/2 [SARATHT  [c.0. NO. o008 DEC No-
022 DAS 11 102
)
(Se
61490/ [06.08.2 202707 Is. «. c o, o ®T lorder Drd, o
2022|022 o) STNGH 0 2022-08-05 e
)
(Se
61491/ |06.08.2 |[CLAPL™ |SUSANTA COURT |5 der Dtd. at
2022 lo22 4478/2 KUMAR C. NO. 2 |50 08-05 No-
022 TRIPATHY OLD 102
)
(Se
61492/ |06.08.2 [BLAPL- COURT |5rder Dtd. at
5022 o022 4733/2 |P. K. DASH [C. NO. 5022-08-04 No-
022 11 102
)
61493/ [06.08. ?i?g?; ASUTOSH |, ;gURT Order Dtd. ;ie
2022|022 TRIPATHY : © 12022-08-04
022 11 No-




102

(Se
61494/ (06.08.2 |CLAPL~ |SANTOSH COURT |y der Dtd. at
2022 022 6857/2 |KUMAR C. NO. 3 55 08-04 No-
022 MAHANTY OLD 102
)
(Se
61495/ [06.08. gg?g?; ARUN KUMAR | ESURg Order Dtd. ;z_
2022|022 05o0% laart oon > |2022-08-04 e
)
(Se
61496/ [06.08.2 | 2o22"" MaNog o, o %L lorder prd. o
2022|022 007 % KuMAR PANT o: 2 |2022-08-04 e
)
(Se
61497/ |06.08.2 |CCAPL~ [AMLAN COURT |y der Dtd. at
aoan 1053 6869/2 |SHAKTI c.0. No. 3 [TO5T DtC- No-
022 PAUL OLD 102
)
(Se
61498/ |06.08.2 [2-2707 e, . c o, e BT lorder Drd, o
2022|022 o)/ lavak oo 2 |2022-08-04 e
)
(Se
61499/ [06.08.2 | 20707 aaNESH c o, o XY lorder Drd, 2
2022|022 0oa % |saHoO oo > 12022-08-04 e
)
(Se
61500/ [06.08.2 oLAPL~ |SIBA COURT 1o der Dtd. at
soaa loos 6879/2 |PRASAD c.o. fNo. 3 [JrSST BEe- No-
022 |SAHOO OLD 102
)
CRIMI |(Se
61501/ [06.08.2 |pgoc” | L ol o o' [Order DEd. NAL  |at
2022|022 - F : - 2 12022-08-04 MISC- |No-
022 OLD
3 18)
(Se
BLAPL- COURT
61502/ (06.08. Order Dtd. at
2022 o022 3477/2 |PRATIK DAS C. NO. 2 | 0os 08-05 No-
022 OLD
18)
BLAPL- ROHITA COURT (Se
61503/ (06.08. Order Dtd. at
soma 1033 3696/2 [KUMAR c.o. No. 2 [JEO8T tC o
022 MAHABHOTI OLD 18)
61504/ |06.08.2 |SooPL~ DIPAK COURT | der Dtd. (Se
soaa 1033 3860/2 [RANJAN c.o. No. 2 [EO8T tC. at
022 MISHRA OLD No-




[ ] 18)
BLAPL- COURT (Se
39161505/ |06.08.2 |0 "0 |SOUBHAGYA |, No. o [order Dtd. at
9 2022 o022 KUMAR DASH |~° : 2022-08-05 No-
022 OLD
18)
N BLAPL- COURT (se
40161506/ |06.08. 4142/2 |c. R. KAR |C NO. 2 Order Dtd. at
0 [2022 o022 - : : 2022-08-05 No-
022 OLD
18)
N BLAPL- COURT (Se
40 61507/ |06.08. 2089/2 B R c NO Order Dtd. at
1 2022 o022 SENPATI : : 2022-08-05 No-
022 23
18)
N BLAPL- COURT (se
40 61508/ |06.08. 4164/2 NIRANJAN c NO. 2 Order Dtd. at
2 2022 022 SAHOO : : 2022-08-05 No-
022 OLD
18)
[ RVWPET (se
4061509/ |06.08.2 |- SARAT - ESURT Order Dtd. at
3 2022  |022 155/20 |SWAIN : : 2022-08-05 No-
23
22 18)
N BLAPI,— COURT (Se
40 61510/ |06.08. 4189/2 R. K. c NO. 2 Order Dtd. at
4 2022 |022 SARANGI : : 2022-08-05 No-
022 OLD
18)
N RVWPET (se
COURT
40 61511/ [06.08.2 |- Order Dtd. at
5 2022  |022 155/20 RAJAT DAS C. gg‘ 2022-08-05 No-
22 18)
B CRLA- CRIMI |(Se
4061512/ |06.08.2 |- "7 RAHUL . COURT |Order Dtd. NAL  at
6 (2022 o022 s SETHI Y+ IN0. 1 [2022-08-05 APPEA |No-
L 5)
N (se
RSA- COURT
40 61513/ |06.08. Order Dtd. at
2 boas”’ loos 65/202 |S MOHARANA |C.0. |NO. 0290808 oo
2 23
5)
ABLAPL COURT CRMIN |(Se
40 |61514/ |06.08. - SUVENDU c NO. 9 Order Dtd. AL at
8 (2022 o022 7003/2 |BARIK o 9999-12-31 MISC- |No-
022 2 17)
[ ABLAPL (se
40 61515/ [06.08.2 |- SUVENDU | ESURg Order Dtd. at
9 2022 o022 1519/2 |BARIK T loLp | [2022-08-05 No-
022 17)
[ (se
RSA- COURT
41 61516/ |06.08. Order Dtd. at
0 12022 022 71/202 |S.MOHARANA [C. NO. 9022-08-05 No-
2 23
17)
4161517/ [06.08.2 |[aBLAPL [sIBRA - COURT |Order Dtd. (se
1 2022 o022 - PRASAD ¥ INO. 9 [2022-08-05 at




[ 1529/2 |SAHOO OLD No-
022 17)
[ CRIMI |(Se
41 61518/ |06.08. 222532 RAHUL c ;gURg Order Dtd. NAL at
2 2022 022 SETHT . . 2022-08-05 MISC- [No-
021 OLD
1 5)
[ ABLAPL (se
4161519/ [06.08.2 |- P. N. . ESURT Order Dtd. at
3 2022 o022 16868/ [NAYAK R e 2022-05-10 No-
2021 5)
- BLAPL- COURT (se
41 61520/ |06.08. 2924/ BALARAM c NO Order Dtd. at
4 2022 o022 STNGH . . 2021-05-31 No-
021 23
5)
- BLAPL- COURT (se
41 61521/ |06.08. 31242 RAHUL c NO Order Dtd. at
5 2022  |o22 SETHI : : 2022-08-05 No-
022 23
5)
N WP (C) - COURT (Se
41 |61522/ 106.08. 34205/ A K c NO Order Dtd. at
6 2022 |o22 MOHANTY . . 2022-08-02 No-
2021 17 5)
[ WPC (OA (se
41 161523/ (06.08.2 |)- M. R. . ESURT Order Dtd. at
7 2022 o022 1731/2 ROUTRAY . . 2022-08-03 No-
17
019 5)
N WP (C) - (se
4161524/ 06.08.2 | o) ) |RAKESH . COURT |Order Dtd. at
8 2022 o022 SARANGI Y+ INo. 1 [2022-08-04 No-
2022
5)
- BLAPL- COURT (se
41 61525/ |06.08. 5614/2 ASHOK c NO Order Dtd. at
9 2022 o022 KUMAR RANA |~ : 2022-08-04 No-
022 11 5)
N WP (C) - (Se
42 161526/ |06.08. 18260/ RAKESH c COURT |Order Dtd. at
0 2022 o022 SARANGI Y+ INo. 1 [2022-08-04 No-
2022
5)
T (se
42 161527/ |06.08. 1322532 R. R. c ESURT Order Dtd. at
1 2022 o022 NAYAK : : 2022-08-04 No-
022 11
5)
[ s
42 61528/ 06.08. gféié; - COURT |Order Dtd. ;te
2 2022|022 Y+ N0, 1 [2022-08-05 No-
2020
5)
[ CRIMI |(Se
42 61529/ |06.08. ?22?32 K. C. . ;gURT Order Dtd. NAL  |at
3 2022 o022 PANDA : : 2022-08-04 MISC- |No-
022 11
3 3)
142 61530/ [06.08.2 [BLAPL- [A. K lc.0. [cOURT [order Dtd. [(se




12022

022 3231/2 [MOHANTY NO.  |2022-08-04 at
022 11 No-
3)
(Se
WP (C) -
61531/ |06.08. COURT |Order Dtd. at
2022|022 346/20 [P K MISHRA NO. 1 |2022-08-05 No-
20
3)
B CRMIN |(Se
61532/ |06.08. 2???32 o % oasH ESURg Order Dtd. AL at
2022|022 - K 2 12022-08-05 MISC— |No-
022 OLD
2 16)
(Se
WP (C) -
61533/ |/06.08. COURT |Order Dtd. at
2022|022 348/20 P K MISHRA NO. 1 |2022-08-05 No-
20
16)
_ (Se
61534/ |06.08. ?géié/ c w ESURT Order Dtd. at
2022|022 - K. © 12022-08-04 No-
2020 22
16)
_ (Se
61535/ |06.08. vfig(g;/ M NAYAK ESURT Order Dtd. at
2022|022 © |2022-08-05 No-
2022 24
16)
_ (Se
61536/ 06.08. ?gég;/ - ;gURT Order Dtd. at
2022|022 : © 12022-08-04 No-
2022 11
16)
_ (Se
61537/ |06.08. ?gég;/ T % BaRTK ;gURT Order Dtd. at
2022|022 © 12022-08-04 No-
2013 11
16)
_ (Se
61538/ 06.08. ?ggéﬁo B saHOO EgURT Order Dtd. at
2022|022 © 12022-08-04 No-
19 23
16)
_ (Se
61539/ |06.08. ?gg?go C & NavAK ;gURT Order Dtd. at
2022|022 © 12022-08-04 No-
19 23
16)
CRLREV CRIMI (Se
61540/ |06.08.2 |- K. K. ;gURT Order Dtd. NAL  |at
2022 |022 290/20 |MOHANTY 10T 2022-09-05 REVIS |No-
12 oN  |2)
61541/ |06.08.2 [SMB~ COURT |Order Dtd gie
2022 |022 926/20 |S.K.BEHERA NO. 1 |2022-08-04 No-
19
2)
_ (Se
61542/ 06.08. 25@532 T % bas ;gURT Order Dtd. at
2022|022 o - R 5" |2022-08-05 No-

2)




CMP-

COURT

(Se

61543/ |06.08. Order Dtd. at
o9z loas 688/20 |P K SWAIN [C.0. [NOo. | CFF T o
20 24
2)
(Se
CMP- COURT
61544/ |06.08. Order Dtd. at
2022|022 644/20 [k C SAMAL [C.0. NO. 1,455 08-05 No-
22 24
2)
(Se
61545/ [06.08. ZTg/zo 4 s oo Lo ESURT Order Dtd. at
2022|022 : © 12022-08-05 No-
22 24
2)
(Se
CMP- COURT
61546/ |06.08. Order Dtd. at
092 loas 687/20 |P K PATRI [C.0. [NO. | 5% "0 oo
22 24
2)
(Se
CMP- COURT
61547/ [06.08. Order Dtd. at
2022 022 688/20 |P K PATRI C. NO. 2022-08-03 No-
22 24
2)
CRIMT |(se
61548/ |06.08. gjﬁg?z o oas . ESURT Order Dtd. NAL  at
2022|022 : : © 12022-08-05 MISC— |No-
022 11
1 7)
(Se
61549/ [06.08.2 |GUAP- COURT |Order Dtd. at
2022|022 1/201g |5 BISWAL 1C.0- |y "1 12022-08-04 No-
7)
CRLMC- COURT (se
61550/ |06.08. 1989/ R. R. c NO Order Dtd. at
2022|022 NAYAK : © 12022-08-05 No-
021 11
7)
(Se
61551/ [06.08.2 |GUAP- COURT |Order Dtd. at
2022|022 1/2018 |7 P BISWALIC.O. uq "1 15022-08-04 No-
7)
CRIMT |(se
61552/ |06.08. f§?532 SATLENDRA | ;gURg Order Dtd. NAL  at
2022|022 BISWAL : -2 12022-08-05 MISC— |No-
021 OLD
3 9)
(Se
61553/ |06.08. ?Sgégo A K.BUDHIA |c ESURg Order Dtd. at
2022|022 K. : - 2 12022-08-01 No-
16 OLD
9)
ABLAPL COURT CRIMI (Se
61554/ [06.08.2 |- AMRESH . ro Ny lorder Drd. NAL  |at
2022|022 1909/2 |MOHANTY 0 105 7 [2022-08-05 MISC— |No-
022 3 3)
61555/ |06.08. Tg];ég)/; RAHUT . EgURT Order Dtd. ;ie
2022|022 SETHT : © 12022-08-04
022 24 No-




|| | 3
CRLREV CRIMI (Se
4561556/ 06.08.2 |- P. N. COURT |Order Dtd. NAL  |at
0 2022 |022 1164/2 [NAYAK NO. 1 |2022-08-04 REVIS |No-
010 ION  |2)
__' ) (Se
45 61557/ [06.08. fgéi;/ s BEHERA ;gURT Order Dtd. at
1 2022 |022 : 2022-08-02 No-
2021 24
2)
[ CRLREV (Se
45 61558/ |06.08. - P. N. COURT |Order Dtd. at
2 12022 022 1165/2 [NAYAK NO. 1 |2022-08-04 No-
010 2)
T B (Se
45 161559/ |06.08. vl\”j(gg)Z/ R K BARIK ESURT Order Dtd. at
3 2022 022 : 2022-08-02 No-
2022 24
2)
N CRLREV (se
4561560/ 06.08.2 |- A. K. COURT |Order Dtd. at
4 2022 o022 1166/2 [NAYAK NO. 1 |2022-08-04 No-
010 2)
__' (Se
WP (C) - WRIT
4561561/ |06.08. COURT |Order Dtd. at
5 2022|022 7378/2 1A T NAYAK NO. 1 |2022-08-03 BRANC No-
022 H-4
37)
N CRLREV (se
4561562/ |06.08.2 |- D. K. COURT |Order Dtd. at
6 2022  |022 1166/2 [MALLICK NO. 1 |2022-08-04 No-
010 37)
__' (Se
WP (C) - WRIT
4561563/ |06.08. COURT |Order Dtd. at
7 |2022  |022 7370/2 1A T NAYAK NO. 1 |2022-08-03 BRANC No-
022 H-4
37)
N CRLREV (se
4561564/ |06.08.2 |- D. K. COURT |Order Dtd. at
8 2022  |022 1166/2 MALLICK NO. 1 |2022-08-04 No-
010 37)
__' ) (Se
4561565/ [06.08. ?géié/ & mamix ESURT Order Dtd. at
9 2022 |022 : 2022-08-05 No-
2022 24
37)
[ CRLREV (se
4661566/ |06.08.2 |- PRADEEP COURT |Order Dtd. at
0 2022 |022 1166/2 KUMAR RATH NO. 1 |2022-08-04 No-
010 37)
__' (Se
WP (C) -
46 61567/ |06.08. COURT |Order Dtd. at
1 2022|022 19442/ K C MAJHI NO. 1 |2022-08-05 No-
2022
37)
4661568/ [06.08.2 |wp(C)- S M SINGH COURT |Order Dtd. WRIT |(Se
2 12022 022 19712/ NO. 2022-08-05 BRANC |at




[ 2022 24 H-5  |[No-
22)
- (Se
WP (C) - COURT
46161569/ (06.08.2 Order Dtd. at
2 hoaa loss 19435/ [k C MAJHT [c.0. NO. |o0oSF HEe. o
2022 24
22)
- (Se
WP (C) - COURT
46 61570/ [06.08.2 Order Dtd. at
4 12022 lo22 19437/ K C MAJHI |C.O. |NO. 2022-08-05 No-
2022 24
22)
[ ABLAPL (se
4661571/ 106.08.2 |- GENE Order Dtd. at
5 12022  |022 gea/20 |1 K BHOL - lppy 2022-07-28 No-
22 22)
B (Se
WP (C) -
46 61572/ 106.08.2 Order Dtd. at
6 12022 022 19441/ K C MAJHI |C.O. 2022-08-05 No-
2022
22)
[ (Se
WP (C) -
46 61573/ [06.08.2 Order Dtd. at
7 l2022  |o22 19433/ K C MAJHI |C.O. 2022-08-05 No-
2022
22)
B (Se
WP (C) - COURT
46 61574/ 106.08.2 Order Dtd. at
8 5022 022 5272/2 |A SUNDARAY |C.O. NO. 3 2022-08-04 No-
004 OLD
22)
46 61575/ |06.08.2 "E(C)- COURT |Order Dtd ;ie
9 12022 022 11875/ | C BARAL C.O. |yn "1 15055 08-04 No-
2014
22)
L .
47 61576/ [06.08.2 ?Sé§>£ > % RaTH |c.o. [COURT Order Dtd. ;te
0 12022 022 O INo. 1 12022-08-04 No-
007
22)
4761577/ |06.08.2 "E(C)- COURT |Order Dtd gie
1 12022 |o22 11918/ |a K JENA  C.O. |yn "1 15022-08-04 No-
2008
22)
47 61578/ |06.08.2 ")~ COURT |Order Dtd ;ie
2 |2022 o022 8482/2 INANTU DAS |C.O0. luo "1 |5020-08-04 No-
007
22)
- WP (C) - COURT wriT |'5€
47161579/ (06.08.2 4304/ S.K. c.o. No. 3 Order Dtd. BRANC at
3 2022|022 suaNgapEo |0 NO- 3 600 08-04 No-
014 OLD H-4
38)
- (Se
WP (C) - COURT
47161580/ |06.08.2 Order Dtd. at
4 2022|022 17698/ |A SUNDARAY |C.O. NO. 3 |, - " o 0, No-
2010 OLD
38)
147 61581/ [06.08.2 [WP(C)- [» K JENA [C.O. [COURT |order Dtd. [(se




12022

022 22021/ NO. 3 |2022-08-04 at
2010 OLD No-
38)
(Se
WP (C) - COURT
61582/ |06.08. Order Dtd. at
2022|022 22021/ |S BEHERA NG. 3 1)022-08-04 No-
2010 OLD
38)
(Se
WP (C) - COURT
61583/ |06.08. Order Dtd. at
5022 lo22 17536/ |NANTU DAS NO. 3 |05 08-04 No-
2008 OLD
38)
_ (Se
61584/ 06.08. §g§532 b % mEHERA ;gURT Order Dtd. at
2022|022 © 12022-07-29 No-
022 11
38)
TRP (C) (Se
61585/ |06.08. - COURT |Order Dtd. at
2022|022 364/20 [ SUNDARAY NO. 1 |2022-08-04 No-
19 38)
(Se
CRLMC-
61586/ |06.08. COURT |Order Dtd. at
2022|022 3093/2 IR K BARIK NO. 1 12022-08-01 No-
013
38)
B CRIMT |(se
61587/ 06.08. g????z S COURT |Order Dtd. NAL  |at
2022|022 NO. 1 12022-08-02 MISC— |No-
022
3 18)
(Se
CRLMC-
61588/ |06.08. COURT |Order Dtd. at
2022|022 2786/2 IR R NAYAK NO. 1 [2022-08-02 No-
021
18)
CRIMTI |(se
CRLMC-
61589/ [06.08. COURT |Order Dtd. NAL  |at
2022|022 2011/2 |P K BEHERA NO. 1 12022-08-03 MISC— |No-
022
3 18)
ABLAPL (Se
61590/ |06.08.2 |- o b Tanea ;gURg Order Dtd. at
2022|022 1546/2 oos 7 12022-08-05 No-
022 18)
ABLAPL (Se
61591/ |06.08.2 |- W R SAHOO ;gURg Order Dtd. at
2022|022 1598/2 oos 7 12022-08-05 No-
022 18)
ABLAPL (Se
61592/ 106.08. - GANESH ESURg Order Dtd. at
2022 |022 1561/2 |SAHOO oo |2022-08-05 No-
022 18)
ABLAPL (Se
61593/ |06.08.2 |- S % BrSHAL ;gURg Order Dtd. at
2022|022 1587/2 oos 7 12022-08-05 No-
022 18)




ABLAPL (Se
61594/ |06.08.2 |- T b xam EgURg Order Dtd. at
2022|022 1500/2 os 7 12022-08-05 No-
022 18)
ABLAPL (Se
61595/ [06.08.2 |- o oas ;gURg Order Dtd. at
2022|022 1516/2 207 12022-08-05 No-
022 18)
ABLAPL (Se
61596/ |06.08. - G.JAYASING EgURg Order Dtd. at
2022|022 1540/2 |H oos 7 12022-08-05 No-
022 18)
ABLAPL (Se
61597/ |06.08.2 |- o b Tanea ESURg Order Dtd. at
2022|022 1543/2 e 7 12022-08-05 No-
022 18)
ABLAPL CRIMI (Se
61598/ [06.08.2 |- S ESURg Order Dtd. NAL  at
2022|022 6998/2 oo 7 12022-08-05 MISC- |No-
022 3 9)
ABLAPL CRIMI (Se
61599/ |06.08.2 |- s % BrowAL ESURg Order Dtd. NAL  |at
2022|022 6991/2 e 7 2022-08-05 MISC— |No-
022 3 9)
ABLAPL CRIMI (Se
61600/ [06.08.2 |- - EgURg Order Dtd. NAL  at
2022|022 69822 o: 7 2022-08-05 MISC— |No-
022 3 9)
ABLAPL (Se
COURT
61601/ |06.08. - Order Dtd. at
2022|022 1618/2 |G JAYSINGH gfb 2 12022-08-05 No-
022 9)
ABLAPL (Se
61602/ [06.08.2 |- G.JAYASTNG EgURg Order Dtd. at
2022|022 1602/2 |H e 7 12022-08-05 No-
022 9)
BLAPL- COURT (Se
61603/ |06.08. 5631/2 BALARAM NO Order Dtd. at
2022|022 STNGH © 12022-08-04 No-
022 11
9)
(Se
61604/ |06.08. 22?532 B.R. ESURg Order Dtd. at
2022|022 SENAPATT 3 12022-08-04 No-
022 OLD )
(Se
61605/ [06.08. §§§g32 CSHITISH EgURg Order Dtd. at
2022 |022 -3 12022-08-04 No-
022 OLD
9)
61606/ |06.08. §§2535 R K ;gURg Order Dtd. ;ie
2022|022 i MALLICK oo 3 12022-08-04 o




[ ] 9)
BLAPL- COURT (Se
50 61607/ (06.08.2 | 000 | L o 3 |order Dtd. at
1 2022  |o22 : 2022-08-04 No-
022 OLD
9)
R BLAPL- COURT (se
50161608/ |06.08. 6876/2 B DAS NO. 3 Order Dtd. at
2 2022 022 055 oLp | 12022-08-04 No-
9)
R BLAPL- COURT (Se
50161609/ |06.08. 6888/2 |7 p KaR NO. 3 Order Dtd. at
3 12022  |022 : 2022-08-04 No-
022 OLD
9)
[ ABLAPL (se
50161610/ |06.08. - M R SAHOO ESUR;‘ Order Dtd. at
4 |2022 o022 9301/2 oLy [2022-08-05 No-
022 9)
[ ABLAPL (se
5061611/ |06.08.2 |- b % TENA ESURS Order Dtd. at
5 12022  |022 9283/2 oLy~ [2022-08-05 No-
022 9)
__' ABLAPL (se
50 61612/ [06.08.2 |- v R SaHOO ESURg Order Dtd. at
6 2022 |o22 9287/2 oLy [2022-08-05 No-
022 9)
[ ABLAPL (se
COURT
50 61613/ |06.08.2 |- Order Dtd. at
7 12022 |022 9289/ |©-SUNDARA gfb 2 12022-08-05 No-
022 9)
__' ABLAPL (se
50 61614/ [06.08.2 |- A\ Ry ;gURg Order Dtd. at
8 2022 o022 9291/2 oLp | [2022-08-05 No-
022 9)
[ ABLAPL (se
50 61615/ |06.08.2 |- SAMIR EgURg Order Dtd. at
9 2022 o022 9302/2 |BARIK : 2022-08-05 No-
OLD
022 9)
__' ABLAPL (se
51 |61616/ |06.08. - NIRANJAN ESURg Order Dtd. at
0 2022 o022 9315/2 [ROUT . 2022-08-05 No-
OLD
022 9)
T ABLAPL (se
5161617/ [06.08.2 |- S sErERA ESURg Order Dtd. at
1 2022  |o22 9316/2 oLy [2022-08-05 No-
022 9)
[ ABLAPL (se
5161618/ [06.08.2 |- S seHERA ;gURg Order Dtd. at
2 2022 022 9317/2 oLy [2022-08-05 No-
022 9)
51(61619/ (06.08.2 |ABLAPL COURT |Order Dtd. (se
3 2022|022 - SARAT DASH NO. 2 |2022-08-05 at




9319/2 OLD No-
022 9)
ABLAPL (Se
COURT
61620/ 106.08. - Order Dtd. at
2022|022 9320/2 1 R SAHOO [C.O. gfb 2 12022-08-05 No-
022 9)
ABLAPL (Se
COURT
61621/ |06.08. - Order Dtd. at
2022|022 93242 [° K BISWALC.O. gfb 2 12022-08-05 No-
022 9)
ABLAPL (Se
61622/ /06.08. - LAXMIDHAR c.0 ESURg Order Dtd. at
2022|022 9325/2 |SAHU O Bor ¢ [2022-08-05 No-
022 9)
ABLAPL (Se
61623/ |06.08.2 |- SAMIR - ESURg Order Dtd. at
2022|022 9280/2 [BARIK 0 N0 2 15 022-08-05 No-
OLD
022 9)
WPC (OA (Se
61624/ |06.08.2 |)- M.R.ROUTRA |, EgURg Order Dtd. at
2022|022 1733/2 |y 0 Bon ¢ [2022-08-03 No-
019 9)




